Central Adninistrat ; Tr
Allahbad Bench, A

Dated : Allahabad, This The First [

Coram: Hon'ble Mr. S. Dayal, Member (‘ﬁ,)
Hon'ble Mr. Rafiq Uddin, Member (J,)

lication No

Gupte shwar Nath Pandey

son of Late Sri Shyam Narain Pande >

Resident of Village and Post Daraul{

Police Station Zamaniya, oy
Distt, Ghazipur.

e » . Applicant.
C/A sri S.N, Singh, Adv.

Versus

1, Union of India, through the Secretey,.
Ministry of Post and Telegraph, New Delhi,

2., Post Master General, U,F, Lucknow.

3. Superintendent, Post Offices, Ghazipur.

4, Sri Charan Singh Kushwaha son of Sri Sudarshan
R/O Village and Post Darauli, Distt, Ghazipur.

o o o kspmcl&ﬂts.

C/R Sri C.S. Singh, Adv.

Opder (Open Court)
( By Hon'ble Mr. S, Dayal, Member (A.)
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submitted an application for the ‘past of \Eﬁ;ir;
Departmental Branch Post Master Da auli, Bistt.? -
Ghazipur along with certain other &;ﬁﬂagﬁsg

The applicant was Ex-Service man of Arny and

had zpplied through Distt. Assistant Army ‘Iolfm
and Rehabilitation Officer, Ghazipur, The Revenue
and Police authorities had made enquiries
regarding his application, However, he claims that
befora the enquiries were completed, one Sri Charan
Singh, (Respondent No,4) was appointed as E.D.B.lijl,_
Darauli., The applicant sought information from

the respondents but got no information as to
whather his candidature was considered or not,

It is the contention of the applicant that the
appointaent has been made without following due

procedure.

3. We have heard the arguments of Sri C.S.
Singh, lsarned counsel for the respondents and
considerad the pleadings.

4, The learned counsel for the respondents
has drawn attention +to paragraph 5 of his
counter affidavit in t;hich it has been mentioned
that the candidature ofthe applicant had been
considered and a comparative chart for ~‘l.'ho s ili‘é’tjsm% H
of the cendidates as E.D.B.PM. Dar h.q‘*r* |
Prepared and is annexed to th he C.A, We find from
this chart that the most meritorious

has been appointed

of the persons inc um




